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ALLOCATION OF    TEKET FOR    DIS-
POSAL OF     GOVERNMENT     LEGIS-

LATIVE BUSINESS 

THE VICErCHAIRMAN (DR. 
NAGEN SAIKIA): Before I call the next 
speaker, I have to make an announcement. 

I have to inform Members that the Business 
Advisory Committee, at its meeting held 
today, the 3rd January 1991, allotted time for 
Government legislative business   as follows: 
— 

 

--------------------------------Business                     Tim e Allotted

1. Consideration and passing 
of'hi following; ill  after these 
are passed by the Lck Sabha: 

 

(a) Til- public Liability In-
surance Bill, 1990. lhr. 

(b) The jute  Manufactures 
Dsvel pmmt   Council 
(Amendment) Bill, 1990. 

2 hts. 

CALLING  ATTENTION   TO   A   MAT-
TER   OF   URGENT   PUBLIC      

IMPORTANCE—COMMUNAL. 
SITUATION IN THE COUNTRY—

(contd. ) 

THE        VICE-CHAIRMAN (DR. 
NAGEN   SAIKIA); Yes, Mr. Raflque Alam. 

 


